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CENTRAL ADMIRISTRATIVE TRIBURAL
PRINCIPAL BENCH

C P .433/2005
DA 815/2004

New Delitithisthe @ da\a of March, 2006

Hon'ble Shri V.K. Majoira, Vice Chairman {A}
Hon’ble Shri Mukesh Kumar Gupta, Member (2}

S.B. Sharma,
S/o Late Shri & Sybhramanium,
R/o 11-A, Pocket/B,
DDA SFS Flat, Vikaspurn Extension,
New Delhi-110013. ~Appiant
{By Advocale: ‘erghese;
Versys
1. Mir. V. K. Misra,
Secretary,
Ministry of Defence {Fmance
South Bzoc <, New [De ‘hx~i‘u,
2. Smi. Anjail Anluwaiia
Controller General of Defence Acoounts Al
West Block vV, Rk DJaﬁ
New Deni-d ‘:*’j .
3. Smt. H.K. Pannu
PCDA {Hars;
5 Block Hutments, DHQ P.C
New Delhi-110011. -espondents

(By Advocate. Shri RN, Singhy

ORDER {Oraij

Hon'bie Shri V.K. Majotra, Vice Chairman (A}

n

_earned counsel of respondents staied that in WP, (C | 3355
ang CMs 2Gi6-17:2006 agamst he Tribunais orders dated 2172005, the
Hon'bie High Court nas stayed the operation of the impugned orders
2. in this iight, these proceedings are dropped and notice issued i2

respondent No 2 is discharged with liberty to the applicant to revive ! the TP

necessary at the appropriate stage.
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{Mukesh Kumar Gupta) (V.K. Majotra)
Member {J} Vice Chalrman {A}



